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CENTRAL 1\DMINISTRATIVE TRIBUNAL 

ALLAHABAD BENCH, ALLAHABAD 

Allahabad• this the 29th day of August. 2002. 

SCA No. 82 of 2002 in Original Application No. 334 of 2002. 

Hon'ble '"'r. S.Oayal. Member (A) 

Hon'ble Mr. A.K.Bhatnagar, Member (J) 

O.P.shuk.l.a, Sub-Divisional Officer •• 

(Fore st Department) Allahauad. 
• •• Appl !cant • 

By Advocates- Shri K.M.Mishra. 

versus 

1. Lt. Gen. surendra Nath 

Chairman. 

Union Public service commission, 

Dholepur House, c.o.o. Complex, 

Lodi Road, New Delhi. 

2. Sri Praveen Kumar, 

Joint Secretary, 

Union Public service Commission. 

Dholepur House , c.D.O. Comple3, 

Lod i Road , New Delhi 

By Advocate :- Sh. K.P.Singh 

sh. chandrika Prasad, 

Sh. R.C.Joshi. 

0 RD E R - - - - -
( By Hon'ble Mr. s, Dayal, Member (A) 

•••• Respondents 

This contempt petition was filed for deliberate 

d i sobedi e nce of directions given in O.A ~. 334/02 

on 2-4-02 by which the a pplicant was permitted to make 

a r e presentation before u .P.s.c for cons idering his 
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claim. The respondents have t iled a r a ply annexing Annexure 

R-II by vJhich the representation 01 the applicent ;.s conside­

r ed and repl i ed to by the Respo nde nts rejecting the claim 

0 1 the applicant. Since the dire ction 0 1 the Tribunal 

\•Jas for considerini;, and decidinc_, the r epr esentation of 

the appl i cant, the compliance c l a i med by the appli cant 

i s ac epted. The contempt pro ceed ings are , t her : fore , 

dro p~iand the not ices issued arc d i s e har ge d , 

J\ember (A) 
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